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Learned counsel for the alleged contemners Shri 

V.D.S. Balan submitted that the order passed by this Tribunal 

has been complied letter and spirit, and therefore, tle 

contempt petition may be dropped. 

Shri A.K.Chakroborty proxy counsel for Shri B.K.Das, 

Id. Counsel for the petitioner ratified that the order has been 

complied and he would have no objection, if the contempt 

petition is dropped. 

Accordingly, the contempt petition is dropped and 

the notices are discharged. 
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